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(b) The Damodar Valley Project
has provided 22 locks in the Naviga-
tion Canal from Durgapur Barrage to
the Hooghly, a distance of 85 miles.
There is no other Navigation Canal
with provision for locks in the New
River Valley Projects.
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Kotah Railway Station

351, Shri Onkar Lal: Will the Min-
ister of Railways be pleased to state:

(a) whether the proposals of putting
up sheds over the full plat-forms at
Kotah Railway Station on both the
sides have been finalised; and

(b) if so, when it will be completed?,

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No,
Sir, However, a proposal for provid-
ing covering on the platforms was
accepted by the Railway User’s Con-
sultative Committee for passenger
amenities during 1957-58 on a low
priority but the work had to be defer-
red due to paucity of funds. This
work was considered by the Rail-
way User’s Consultative Committee
for inclusion in 1958-59, but has not
been accepted by them within the
available allotment. The proposal
would be considered for inclusion in
1959-60.

(b) Does not arise.
Commercial Inspectors

#352. Shri Panna Lal: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that the sel-
ection for the post of Commercial Ins-
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pectors on Northern Railway has not
been held since 1952, though a num-
ber of vacancies exist;

(b) whether it is a fact that staft
working as Commercial Inspectors on
the Northern Railway for over two
years have recently been replaced by
non-panelled staff without holding any
selection for the post;

(c) whether it is a fact that provi-
sional arrangements made for the
posts by the Divisional Superinten-
dents, long ago, have been replaced
by other provisional arrangements.
without holding the selections; and

(d) if so, the reasons therefor?
The Deputy Minister of Rallways

(Shri Shahnawaz Khan): (a) to (c).
Yes.

(d) With a view to remove the
grievances of senior staff of eligible-
categories, pending selection.

New Railway Lines in Orissa

353. Shri Panigrahi: Will the
Minister of Rallways be pleased
to state whether any top priority has
been given to the construction of any
new Railway lines in Orissa during
the Second Five Year Plan?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): Yes, Sir.
The following new Railway lines are
under construction in Orissa at pre-
sent:—

(i) Noamundi-Banspani

(ii) Rourkela (Bondamunda) Du-
maro.

Train Halt at Nallacherva on Pakala-
Dharmavaram Section

254: Shri Ramakrishna Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that there is.
a great demand from the public for
the opening of a flag Station or a halt
near Nallacherva village on Pakala-
Dharmavaram section of Southern
Railway; and

(b) if so, what steps have been
taken in this regard?
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The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) A few
representations were received in 1954
.and 1955.

Tb) The matter was examined and
it was found that there was not ade-
quate justification for the provision of
a station or a halt as had been desir-
ed.

Guntakal-Madakasina lia’ilwuy Line

355. Shri Ramakrishna Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether Government have a
‘proposal to open a new Railway line
wconnecting Guntakal and Madakasina
via Urvakonda and Kalyandrug in
Andhra Pradesh; and

(b) if so, whether any steps have
been taken to implement the propo-
sal?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No.

(b) Does not arise.
Public Call Office at Tanakalla

356. Shri Ramakrishna Reddy: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether there is a proposal to
open a public call office at Tanakalla
of Anantapur District in Andhra Pra-
desh; and

(b) if so, when it will be opened?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) & (b). The
proposal is under examination. It will
pbe san.toned if it does not involve
any 'loss to the cepartment, or, in
case of loss, somebody guarantees
reimbursement to that extent.

Late Running of Trains on Bangalore-
Masulipatam Section

357. Shri Ramakrishna Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that in the
Bangalore and Masulipatam Section of
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Southern Railway the trains have been
running late for the past six months;

.. (b) whether it is a fact that the Bar
Association of Dharmavaram has also
passed resolution in this respect; and

(c) if so, what remedial action has
been taken in the matter?

The Depuiy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) The Government are not aware
of any such resolution.

(c) Prior to 1st April 57, the Punc-
tuality performance of passenger
trains on this section was not satis-
factory. A punctuality drive has
been launched and intensified to bring
about an improvement. The position
has improved since and is expected to
improve still further.

Express Trains between Renigunta
2nd Hyderabad

358, Shri Ramakiishna Reddy: Will
the Minister of Railways be pleased to
state:

(a) whether it fs a fact that there
is demand for starting an express
train between Renigunta and Hydera-
bad wia Dharmavaram-Guntakal and
Dronachalam on Southern Railway;

(b) if so, what steps-
taken in this regard; and

(c) whether it is a fact that the
Government of Andhra have also
made recommendations for starting
such a train?

have been

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (c).
Such a recommendation has been re-
ceived only from Government of
Andhra Pradesh.

(b) The position has been examined
and the examination has disclosed that \
the traffic over the concerned ‘sections
does not justify such a service.

Running of Shutile Train between
Ilindupur-Guntakal

359. Shri Ramakrishna Reddy: Will
the Minister of Rallways be pleased
to state whether, in view of the fact





